
NHRC For Centre & States To Act In Unison To Achieve Universal 
Education 

https://odishabytes.com/nhrc-for-centre-states-to-act-in-unison-to-achieve-universal-
education/ 

Bhubaneswar: The National Human Rights Commission (NHRC) has asked the Centre 
and states, including Odisha, as well as union territories to take appropriate initiatives to 
ensure education for all, both in digital and physical mode. 

The Commission has also recommended that the governments must curb digital divide 
amongst the children of different sections of society. 

The NHRC recently passed these recommendations after hearing a petition filed in 
September, 2020 by human rights activist and lawyer Radhakanta Tripathy from 
Odisha. 

The petitioner had raised an issue concerning education of students during COVID-19 
pandemic. He had alleged that no substantial steps were taken by the governments as 
corrective measures to address education deficit. 

Acting on the petition, the Commission has taken several steps like issuing notice to the 
Centre and state/UT governments to address this issue. It had issued advisories to 
protect and promote the rights of children. It has also conducted two webinars on digital 
divide and issues and challenges of digital education. 

The Education Ministry had later submitted an action taken report regarding digital 
education for children. Research division of the NHRC analysed this report and gave 
recommendations to the Centre and states/UTs to reduce the impact of learning loss 
and digital divide. 

Some of these recommendations include door to door/App-based surveys to identify out 
of school children and mainstream out of school children by preparing special online 
courses. Children should get access to textbooks in both digital and physical form to 
elementary school children, the NHRC order said. 

The Commission said that states/UTs should ensure that the guidelines formulated in 
the various advisories and the steps taken by the Centre must be implemented 
holistically to remove differences between classes in the society and impart quality 
education to the students across the country. 

The NHRC said the states/UTs and the Centre should act in unison to achieve the goal 
of universal education across the society, which includes poor, under-privileged and 
down-trodden children, with a view to promote an enlightened society for the future. 
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NHRC suggests centre, state act on education deficit 

https://www.thestatesman.com/cities/nhrc-suggests-centre-state-act-on-education-
deficit-1503181475.html 

Integration of education practices with the larger curriculum objectives of problem-
solving, organizing data, etc. should be done. 

National Human Rights Commission (NHRC) has asked the Centre and States to 
ensure that education be imparted, both in digital as well as physical mode, to the 
children of different age group, at least in rural and wherever necessary in urban areas 
and with a view to get rid of digital divide amongst the children of different strata of 
society. 

The State Governments and Union Territory Administrations should act in unison to 
achieve the goal of universal education across the society, which includes poor, under-
privileged and down-trodden children, with a view to promote an enlightened society for 
the future, the NHRC stated in an order disposing the petition filed  by activist and 
Lawyer Radhakanta Tripathy. 

No concrete measure has been taken neither by the center nor by the States and Union 
Territories to fill the gap of education due to dearth of resources living in inaccessible 
areas. 

The students who face power supply and electrification challenges also suffer. The 
failure of the Union and state Governments violates Constitutional rights of the Students 
and the provisions of Right to Education Act, the petition noted. 

The NHRC made several recommendations including adhocism in imparting education 
through Shiksha Karmi/Shiksha Mitra, etc. need to be replaced by regular qualified, and 
efficient teachers. 

Technology should be evolved in order to ensure learning of the most marginalized 
sections. 

Integration and alignment of education practices with the larger curriculum objectives of 
problem-solving, organizing data, etc. should be done. 
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NHRC summons CMC chairman, Cuttack collector 

https://timesofindia.indiatimes.com/city/bhubaneswar/nhrc-summons-cmc-chairman-
cuttack-collector/articleshow/100264828.cms 

Bhubaneswar: The National Human Rights Commission (NHRC) has issued conditional 
summons to the chairman of Cuttack Municipal Corporation (CMC) and the district 
collector in a case related to the death of a boy who died after falling into an open drain 
in Cuttack on January 15. 

The commission passed this order on Monday after hearing a petition filed by human 
rights defender Rabindra Mishra in January. Mishra alleged that the 9-year-old boy died 
after falling into an open drain which was left uncovered by the civic body. 

He also alleged that the CMC authorities and the state government have not taken any 
necessary steps to address the problem, despite several such incidents being reported 
in the twin cities of Cuttack and Bhubaneswar. 

Despite the NHRC’s instructions issued on January 25 and its reminder, issued on 
March 22, the CMC chairman and the Cuttack collector have not submitted the required 
report to the commission yet. 

The commission takes it seriously and directs its registry to issue summons to the 
authorities to appear in person before the commission on July 17, along with the 
requisite report. 

 

TIMES OF INDIA, Online, 16.5.2023
Page No. 0, Size:(0)cms X (0)cms.



हįरयाणा मानवािधकार आयोग िन˃Ɨ तरीके से करता है काम 

https://www.punjabkesari.in/national/news/haryana-human-rights-commission-works-in-
an-unbiased-manner-1823508 

चंडीगढ़,15 मई (अचŊना सेठी) हįरयाणा मानव अिधकार आयोग एक ऑटोनोमस बॉडी है। बेशक आयोग का 
गठन हįरयाणा सरकार ȣारा िकया गया है लेिकन यह िन˃Ɨ तरीके से मानवािधकार हनन की िशकायतŐ 
सुनता भी है और उनका िनवारण भी करता है। आयोग िबʋुल िन˃Ɨ तरीके से कारŊवाई करता है। यह 

कहना है हįरयाणा मानवािधकार आयोग के नविनयुƅ कायŊकारी अȯƗ दीप भािटया का। सोमवार को दीप 

भािटया ने कायŊकारी अȯƗ का कायŊभार संभाल िलया। दीप भािटया आयोग के सद˟ के तौर पर पहले से 

ही िजʃेदाįरयां संभाल रहे हœ। भािटया से पहले हाईकोटŊ के पूवŊ मुƥ Ɋायाधीश एस.के.िमतȓ आयोग 

अȯƗ का पद संभाल रहे थे।  

पुरानी įरवायत को रखŐगे बरकरार 

दीप भािटया ने कायŊभार संभालने के बाद कहा िक वह आयोग के कायŊ उसी तरह से करŐ गे िजस तरह से 

जİːस वीरŐū जैन, जİːस एच.एस.भʟा, जİːस एस.के.िमȅल आयोग को संभालते रहे हœ। भािटया का 
कहना है िक आयोग खुद भी बŠत से मामलो ं मŐ स्वत संǒान लेता है और लोगो ं की िशकायतो ं पर भी 
कारŊवाई करता है। आयोग का उȞेʴ यही है िक Ůदेश के िकसी एक नागįरक के मानवािधकारो ंका हनन 

ना हो सके। ˢा˖ िवभाग से लेकर पुिलस कई िवभागो ं के लोग Ɋाय के िलए आयोग का दरवाजा 
खटखटाते हœ। यहां तक की ˋूल मŐ पढऩे वाले बǄे भी आयोग से संपकŊ  करते हœ। आयोग मामलो ं की 
गंभीरता को देखते Šए Ůदेश सरकार से िसफाįरशŐ भी करता है और नीित िनधाŊरण के िलए सुझाव भी Ůदान 

करता है।   

आयोग की िसफाįरश पर शुŜ Šआ मुआवजा िमलना 

दीप भािटया का कहना है िक जेल कːडी मŐ आȏहȑा करने वाले कैदी के पįरवार को जेल िवभाग ȣारा 
मुआवजा देने के बाबत िसफाįरश भी हįरयाणा मानवािधकार आयोग ने ही की थी। आयोग की िसफाįरश को 
ȯान मŐ रखते Šए Ůदेश सरकार ने ऐसे कैिदयो ंके पįरवारो ंको मुआवजा भी Ůदान िकया है। जेल मŐ बंद 

कैिदयो ंके मानवािधकारो ंका भी आयोग ƥाल रखता है, इसी वजह से आयोग जेलो ंके औचक िनरीƗण भी 
करता है और जेल Ůबंधन को जŝरत पडऩे पर िसफाįरशŐ भी दी जाती हœ। भािटया का कहना है िक साल 

भर मŐ आयोग कायाŊलय मŐ 1500 के करीब िशकायतŐ पŠंचती हœ और उनमŐ सबसे Ǜादा संƥा पुिलस के 

İखलाफ आने वाली िशकायतो ंकी होती हœ।  
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कई महȕपूणŊ पदो ंकी संभाल चुके हœ कमान 

 
ȯान रहे दीप भािटया हįरयाणा ˙ोटŌ ्स काउंिसल के Ůथम कायŊकारी उपाȯƗ और सरकार के अɊ कई 

महȕपूणŊ पदो ंकी कमान संभाल चुके हœ। वे हाई कोटŊ एवं सुŮीम कोटŊ मŐ भी वकालत का काम कर चुके हœ, 
कŐ ū व हįरयाणा सरकार के कई िवभागो ंके िलए भी िविभɄ अदालतो ंमŐ केस लड़ चुके हœ। दीप वकालत के 

साथ साथ शूिटंग, बैडंि◌मंटन, िŢकेट, फुटबॉल जैसे खेलो ंमŐ भी सिŢय भूिमका िनभाते रहे हœ।  
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